RAJYA SABHA
Friday, the 2nd December, 2016/11th Agrahayana, 1938 (Saka)

The House met at eleven of the clock,
MR. DEPUTY CHAIRMAN in the Chair

PAPERS LAID ON THE TABLE
DR. T. SUBBARAMI REDDY (Andhra Pradesh): Sir, I have a point of order.

MR. DEPUTY CHAIRMAN: Let me dispose of these items. Then, I will allow
you. I will allow everybody. The only thing is, I will allow everybody one by one.

Notification of the Ministry of Agriculture and Farmers Welfare
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[Placed in Library. See No. L.T. 5632/16/16]

L. Notification of the Ministry of Textiles

II. Reports and Accounts (2015-16) of NHDC Lucknow, HEPC Chennai and
SVPISTM, Coimbatore and related papers

THE MINISTER OF TEXTILES (SHRIMATI SMRITI ZUBIN IRANI): Sir,
I lay on the Table:—

I. A copy (in English and Hindi) of the Ministry of Textiles Notification No.
S.0. 3016 (E), dated the 21st September, 2016, regarding reconstitution of
the National Jute Board, with effect from 29th September, 2016 for a period
of two years, under Section 23 of the National Jute Board Act, 2008.

[Placed in Library. See No. L.T. 5560/16/16]

II. A copy cach (in English and Hindi) of the following papers, under sub-
section (1) (b) of Section 394 of the Companies Act 2013:—

(a) Thirty-third Annual Report and Accounts of the National Handloom

Development Corporation Limited (NHDC), Lucknow, for the year

2015-16, together with the Auditor's Report on the Accounts and the

comments of the Comptroller and Auditor General of India thercon.



